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~ ~~), ~t  ~ 1,  

fill qr ~ ~ t .m: {« on:' 
~ ~ ~ ~ 'tIT ;;n;ft ,,~ I 
8Iui Dill. Bhattaeh.r,a: May I 
MOW whether the government has lD 
contemplation the introduction of 
~ e tro  computer machines which 
will create havoc 110 far al empl.",. 
ment in LIC i. concerned? 

Shrl B. R. Bbaaat: No, Sir; We do 
not agree with that view. We have 
already given the auuranee that 
there will be no reLrenchment as a 
result of that. 

8br1 DlDen BbaUacllarya: Hal the 
government in contemplation \he 
introduction of electronic computers? 

Sbri B. R. Bbacal: Not the govern-
ment, but LlC is contemplatlDg It. 

IIbrI lIIIde: With referenee to que.-
tion .71, may I know the na"ture of 
the otudy made by the former Cabi-
net Secretary on insurance problems 
and whether Government ha,·e receiv-
ed complainls about so many bena"" 
agentl and corruption going on 
everywhere, especially from Maha-
rashlra? 

8IIrl B. L Bllaaat: That I. one 
.pacillc problem. It. importance can-
not be compared to this. The LIC Is 
trying to ·tackle that problem; it i. 
quite aUve to thu. 

PolIo Vaedu 

+ 
0Ul. IIbrI S. C. Bamata: 

IIbrI M. L. o.lvedl: 
.brIS ............ , 

Will the Mlnialer of BealtJl be 
pleased to ltate: 

Cal whether it I. a filet that the teR-
ebera of Epldemlolon In the All-India 
IDlltltute of lIYrlene and Public Health 
were .aked to lubmlt their views to 
lIer Ministry on the f..tbUlty and 
desirability of maa. produdlon of Jive 
(oral) polio vaedDe; 

(b) If so, what Is their opinjcm; ad 

(cl the reaction df Govermnent 
thereto? 

TIle Deputy MlDIB&er ID tile MIJ1ie. 
try of BeaIlII CSbrI P. S. N ...... l: 
Cal to (c). A ItateDle'llt ill laid on \he 
table of the Sahlla. 

STATEMI!NT 

In 1961 a Committee was appolDted 
by the Governmem at India to 
advise Government. on a comprehen-
sive immunization programme ~t

able for adoption in this country and 
to recommend priorities in this 
respt·ct. The Professor of Epidemio-
logy, All India Institute of Hygiene 
and Public Health, Calcutta was also 
a member of tlris Committee. 

The Commltee was of the vi_ 
that poliomyelitis i. endemic in \hill 
country and recommended that infant 
and children should receive protec-
tion against this disease at quite an 
early age. However, until suftlc:ient 
quantity of vaccine was produced 
in the country Government should 
not venture upon a mass immuni-
sation programme but to give it on an 
individual and voluntary basi. to 
those who have been recently ezpoa-
ed to the disease while reaervlDg 
ma.. vaccination only for ~ dem  

control: Government have accepted 
this recommendation and have taken 
steps to produce this vacelDe within 
the country. 

8brl S. C. S ...... ta: The statement 
say. that govenunent haa accepted 
the recommendation of the 111111 com-
mittee to produce polio vaccine III 
the country. May I MOW if anr fae-
tory has been eltabUshed and wbe-
ther Ito capacity will .ufIIc:e tor ...... 
treatment of the clIRue' 

Dr! P. II. N ...... ' Yea. AJ'ranIe-
mento have slnee beeD made to pr0-
duce thi!: vaccine on a masa seale by 
the pasteur Institu'le at Coonoor and 
the Hafrkine Institute at Bombay. 
It may be possible to produee the 
vaccine on • mallll _Ie by IINM1, Le. 
MXt 1e&r. 
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8Ul S. c. Sa ....... ta: lIIay I know bllI1Ia Wa .... C  : ha 
whether ._reh 11 being' conducted 
in ayurvedic medicines that can cure 
poliomyelitis? 

TIle lIIIDIaIer of Health (Dr. 
8aabJJa Nayar): We do not know of 
any ayurvecUc treatment for pre-
vention or cure of poliomyelitis. But 
oome of the paralytic after-el'leC'tB 
of polio can be treated by certain 
types of massag" •. 
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·.54. Shrl Hem. RaJ: Will the 
Minister of Jrrlptlon aDd Power 
be pleased to refer to the reply 
given to Starred Qu".tion No. 212 
on the 28th AulUst, 1985 and Ita.: 

(a) whether any reply Las aiDee 
been received from the Pakiaran Gov-
ernment reprdinl the refusal 01 PU-
Iatan to allow Indian Deleratlon to the 
lath permanent Indus CODIInluion 
meetin, on the 21st lIIay, 1985 to pro: 
ceed to Lahore by road; and 

(b) if 110, the nature thereon 

The M1lliller of IrrtpIIDa alii 
Power (Dr. K. L. Rao): (a) No, Sir. 

(b) Doe. not arise. 

Bbrl B_ Raj: May I know wh_er 
it i, a faet that the Pakistan Gov: 
ernment did not allow tile 1DdIaD 
DelesaUon tu the Indus Waters Com-
miNion 10 proceed tto Lahore by 
road because they were pl'IIparin. 
for war with India, a. it bas now 
come to the notice of the Govern-
ment after the Pakistani a,,.ealion' 

Dr .•. L. aao: We do not have exact 
inlormation, bU't it looks like tbat 
because they prevented 'the Indul 
Commissioner to proceed to I..hor., 
by road. 

Shrl Hem. RaJ: When member. of 
lhe Pakistan delegation come to the 
Indian side they '0 to the border 
areas. Will the Government now _ 
that they do not allow mem barl of 
the Pakiftan delegallon to ,0 to the 
borde1' areas by road? 

Dr. K. L ..... : Quite 80. 

8IIrI Sham. LA! Sua,: May 
know whether It Is a fact that under 
the Indus Waters Trraty the water 
Ibat i. being ouppUed to Pakistan .... 
supposed to be utllieed for drlnlrinJ 
and Irricatton purpose.; if 10. wbeth .. 
tIIou,ht hal been applied .. to ill 
wtaat .ay water haa been diverted 
to the Icbhotll Cenal which has pro-




